\ 2041 TEM NO. 117 REG STRAR COURT NO 1 SECTI ON 1|

SUPREME COURT OF I NDI A

RECORD OF PROCEEDI NGS

BEFORE THE REG STRAR B. SUDHEENDRA KUNMAR

Petition(s) for Special Leave to Appeal (Crl) No(s).5338/2006

HARENDRA NATH BORAH Petitioner(s)

VERSUS

STATE OF ASSAM Respondent ( s)

(Wth appln(s) for bail

Date: 17/11/2006 This Petition was called on for hearing today.

For Petitioner(s)

M. Abhijit Sengupta, Adv.

For Respondent (s)

UPON hearing counsel the Court nade the foll ow ng

ORDER

Awai t service.

Li st again on 13.12.2006.



sk

(B. Sudheendra Kunar)

Regi strar



